Notification of the Ministry of Road Transport and Highways

THE MINISTER COF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
MAHADEY 8. KHANDELA): Sir, | lay on the Table, under-sub-section (4) of Section 212 of the
Motor Vehicles Act, 1988, a copy each (in English and Hindi) of the following Maotifications of the

Ministry of Road Transport and Highways together with Explanatory Memoranda on the Natifications:
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G.S.R. 84 (E), dated the 9th February, 2009, publishing the Central Motor Vehicles
(Second Amendment) Rules, 2009.

G.S.R. 148 (E), dated the 4th March, 2009, publishing the Central Mator Yehicles (Third
Amendment) Rules, 2009. [Placed in Library. For (1) and (2) SeeNa. L.T. 395/16/09]

Notifications of the Ministry of Road Transport and Highways

Outcoms budget (2009-10) of the Ministry of Road Transport and Highways

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH} : Sir, | lay on the Table :

l. A copy each (in English and Hindi) of the following Notifications of the Ministry of Road Transport

and Highways, under Section 10 of the National Highways Act, 1954:
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3.0. 2913 (E), dated the 1/th December, 2008, regarding acguisition of land, with or
without structure, from Km. 40,000 to Km. 62.290 (Hyderabad-Viayawada Section) on
Mational Highway Mo, 2 in Nalgonda Digtrict in the State of Andhra Pradesh, along with
delay statement.

S.0. P3 (E), dated the 12th January, 2009, regarding acguisition of land, with or without
structure, from Km. 269.778 to Km. 285.633 (Nagpur-Hyderabad Section)) an National
Highway MNo. 7 in Adilabad District in the State of Andhra Pradesh, along with delay
statement.

S.0. W4 (E), dated the 19th January, 2009, regarding appaintment of the competent
autharity for acquisition of land from Km. 355.000 to Km. 434.180 (Chilakaluripet-
Vijgyawada Section) on National Highway No. 5 in Prakasam District in the State of
Andhra Pradesh, along with delay statement.

S.0. 354 (E), dated the 28th January, 2009, regarding acquisition of land, with or
without structure, from Km. 190.400 to Km. 221.500 (Hyderabad-\ijayawada Section) on
National Highway No. @ in Krishna District in the State of Andhra Pradesh, along with
delay statement. [Placed in Library. For (1) to (4) SeeNo. L.T. 400/16/07]

8.0. 361 (E), dated the 28th January, 2009, amending the Notification S.0. 1206 (E),
dated the 146th Ootober, 2003, to substitute certain entries in the original Natification.

8.0. 302 (E), dated the 28th January, 2009, amending Notification 8.0. 1868 (E), dated
the 29th July, 2008, to substitute certain entries in the original Notification. [Placed in
Library. For (8) and (&) See No. L.T. 242/15/09]

8.0. 349 (E), dated the 30th January, 2009, regarding rate of fee to be recovered from
users of the stretch from Km. 22.300 to Km. 80.060 (Thondapali- Jadcherla section) on
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Naticnal Highway No. 7 in the State of Andhra Pradesh, along with delay statement.
[Placed in Library. SeeNo. L.T. 400/ 16/09]

8.0. 502 (E), dated the 18th February, 2009, regarding appointment of competent
authority for acguisition of land on Natioral Highway No. 83 in the State of Bihar. [Placed
in Library. SeeNo. L.T. 242/15/0%]

S.0. 548 (E), dated the 25th February, 2009, regarding declaration of certain new
Natioral Highways. [Placed in Library. SeaNo. L.T. 400/15/09]

3.0. 817 (E), dated the &th March, 2009, regarding acquisition of land, with or without
structure, from Km. 350.000 to Km.3567.476 on National Highway No. 34 in Malda District
inthe State of West Bengal.

S.0. 804 (E), dated the 23rd March, 2007, amending Notification 8.0. 2575 (E), dated
the 31st October, 2008, to substitute certain entries in the original Notification. [P\aced in

Library. For {103 and (11) SeeNo. L.T. 242/15/0¢]

S.0. 81¢ (E), dated the 23rd March, 2009, regarding rate of fee to be recovered from the
users of the four-laned stretch from Km. 0.000 to Km. 57.000 (Pindwara-Jaswantgarh

Section) on Natioral Highway No.76 in the State of Rajasthan.

3.0. 8758 (E), dated the 27th March, 2009, regarding rate of fee to be recovered from the
users of the four-laned stretch from Km. 50¢.000 to Km. 572.000 (Gadawali River-
Rajasthaen/Madhya Pradesh Section) on National Highway No. 76 in the State of
Rajasthan. [Placed in Library. For (12 and (13) SeeNo. L.T. 400/16/09]

8.0. 8% (E), dated the 1st April, 2009, regarding appointment of competent authority for
acguisition of land on National Highway No. 31in the State of Bihar. [Placed in Library.
SeaNo. L.T. 242/15/09]

8.0. 933 (E), dated the 8th April, 2009, amending Netification 5.0, 852 (E), dated the

10th April, 2008, to substitute certain entries in the criginal Netification.

S.0. @34 (E), dated the 8th April, 2009, regarding acquisition of land, with or withaut
structure, from Km. 126,750 to Km. 190,600 (Hyderabad-Viayawada Sectiorn) on
MNational Highway MNo. 9 in Nalgonda District in the State of Andhra Pradesh.

8.0. 935 (E), dated the 8th April, 2009, regarding acquisition of land, with or withaut
structure, from Km. 62,290 to Km. 126.750 (Hyderabad-Vijayawada Section’) on Naticnal
Highway MNo. ¢ in Nalgonda DCistrict in the State of Andhra Pradesh.

8.0. 936 (E), dated the 8th April, 2009, regarding acquisition of land, with ar withaut
structure, from Km. 126,750 to Km. 190,600 (Hyderabad-Vijayawada Section) on
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Naticral Highway No. ¢ in Nalgonda District in the State of Anchra Pradesh. [Placed in
Library. For (18] to (18) SeeNo. L.T. 400/15/09]

8.0. %2 (E), dated the 16th April, 2009, amending Metification No. 8.0. 1341 (E), dated
Ist August, 2007, to substitute certain entries in the original Naotification. [Placed in
Library. SeeMa. L.T. 242/16/0%]

8.0. 978 (E), dated the 20th April, 2009, amending S.0.1096 (E), dated the 4th August,
2005, to substitute certain entries in the criginal Notification. [Placed in Library. See No.
L.T. 649/ 16/05]

S.0. 1081 (E), dated the 24th April, 2009, amending S.0.109¢ (E), dated the 04th
August, 2005, to substitute certain entries in the original Notification.

S.0. 11563 (E), dated the &th May, 2009, regarding acqguigition of land, with or without
structure, from Km. 62.290to Km. 126.760 (Hyderabad-Vijayawada Section) an National
Highway No. ¢ in Nalgonda District in the State of Andhra Pradesh. [Placed in Library.
For (21) and (22) SeeNo. L.T. 400/15/0%]

8.0. 1165 (E), dated the 5 May, 2002, regarding appointment of competent autharity for
acquisition of land on Natioral Highway Nos. 30 and 84 in the State of Bihar. [Placed in
Library. SeeMo. L.T. 242/16/0%]

S.0. 1266 (E), dated the 19th May, 2009, regarding acguisition of land, with or withaut
structure, from Km, 175.600 to Km 2569.778 (Nagpur-Hyderabad Section) on Naticnal
Highway MNo. 7 in Adilabad District in the State of Andhra Pradesh. [Placed in Library. See
No. L.T. 400/95/09]

8.0. 1267 (E), dated the 1th May, 2002, regarding appointment of competerit authority
for acguisition of land on National Highway No. 31-0 in the State of West Bengal. [Placed
in Library. SeeNo. L.T. 242/15/09]

8.0. 1290 (E), dated the 20th May, 2009, amending S.0. 1096 (E) dated the 4th
August, 2005, to substitute certain entries in the original Notification. [Placed in Likrary.
SeeNo. L.T. 400/16/09]

8.0. 1338 (E), dated the 25th May, 2009, regarding eppointment of competent autharity
for acquisition of land on National Highway No. 33 in the State of Jrarkhand. [Placed in
Library. SeeMo. L.T. 242/16/0%]

S.0. 1349 (E), dated the 24th May, 2009, regarding acquisition of land, with or withaut
structure, from Km. 48.700 to Km. 64.500 (Viayawada-Machilipatnem Section) on
MNational Highway No. 2 in Krishna Digtrict in the State of Andhra Pradesh.

S.0. 1350 (E), dated the 26th May, 2009, regarding acquisition of land, with ar withaut
structure, from Km. 0.000 to Km. 20.650 (Viayawada-Machilipatram Section) on
MNational Highway No. 2 in Krishna District in the State of Andhra Pradesh.

S.0. 1351 (E), dated the 26th May, 2009, regarding acquisition of land, with or without
structure, from Km. 20.650 to Km. 32.050 (Vijayawada-Machilipatnam Section) on
MNational Highway Nao. 2 in Krishna Digtrict in the State of Andhra Pradesh.
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(31 S.0.1382 (E), dated the 24th May, 2007, regarding acquisition of land, with or withaut
structure, fram Km. 126.780 to Km. 190.600 (Hyderabad-Viayawada Section) on
National Highway No. @ in Nalgonda District in the State of Andhra Pradesh.

(32) S.0. 1625 (E), dated the 3rd July, 2009, regarding acquisition of land, with or without
structure, from Km. 58.245 to Km. 177.000 (Beawar-Gomati Choraha Section) on
Naticral Highway No. 8 in Ajmer District in the State of Rajasthan. [Placed in Library. For
{28) to (32) SeeNo. L.T. 400/15/0%]

(33) G.S.R. 954 (E), dated the 13th April, 2009, regarding acquisition of land with or withaut
structure, for building (widering) of Kodungallur Bypass from Km. 401 to Km. 404
(Chandapura-Kottapuram section) on National Highway MNa. 17 in Thrissur District,
Kodungallur Taluk in the State of Kerala. [Flaced in Library. SeeMo. L.T. 400/ 16/09]

(i A copy each (in English and Hindi) of the fallowing Notifications of The Ministry of Road
Trareport and Highways, under Section 37 of the National Highways Autharity of India
Act, 1088:

(T 8.0. 977 (E), dated the 20th April, 2009, regarding entrustment of Maticnal
Highway stretches under NHDP Phase-1ll to NHAL [Placed in Library. See No.
L.T. 550/715/02]

(2) 8.0. 1080 (E), dated the 24 April, 2009, regarding entrustment of stretches of
Kishangarh-Beawar Section of National Highway 8 to NHAI for implementation of
NHDP Phase-lll.

(3) 8.0. 1289 (E), dated the 20th May, 2009, regarding entrustment of new Natioral
Highway 31 D to NHAI for maintenance and development in the State of West

Bergal.

(4) 8.0. 1291 (E), dated the 20th May, 2009, regarding withdrawal of section of
Naticnal Highway-18 from Kadapa to Kurnaal (from Km. 167.750 to Km. 356.502)
fram State Government of Andhra Pradesh and entrusting this to MNational Highway
Autharity of India. [Placed in Library. For {2} to (4 SeeNao. L.T. 401/15/0%]

Il A copy (in English and Hindi) of the Cutcome Budget for the year 2006-10 in respect of the
Miristry of Road Transport and Highways. [Placed in Library. SeeMo. L.T. 35%/15/09]

MOTION FOR ELECTION TO THE COMMITTEE ON OFFICIAL LANGUAGE
TE WATer W TS Wl (37 T AT : HE B4, H e aa g de g

"RTSTHTS SRR, 1963 (1963 B 19) B URT 4 BT IURT (2) & AT H, T8 THI 16 A,
2000 B & I T8 TY & ol @91 & To1g Faffm 2F % BRoT R g1 ®=IF 0% 941 & e

oo ey o

A Tk T B AT W HOTTe! 5 g Uehel UshAv 1T Hel GIR1 ITSTHTNT T &1
TSR 81 & g Faffad & &) HriaEl a9

The question was put and the motion was aaopted.
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